171D Calling

8Shri 8, M. Banerjee: Please hear
meo, This happened in an area 2}
miles from the cease fire line. My
information is....

Mr, Speaker: Whatever his infor-
mation may be, who can tell whether
he had that knowledge?

Shri Hem Barma: About the wires
also, it is not very certain that the
wires did not exist.

Mr. Bpeaker: I had called the hon.
Member for the next item.

8hri Nath Pai (Rajapur): I had also
given my name in connection with
this notice.  Unfortunately, it does
wot appear in the list. I would not
like to quarrel with you on that. If
you will permit me, 1 will ask a
question.

Mr, Speaker: His name is in the
* second one,

Shri Nath Pai: In the first also.

Mr, Bpeaker: I will have the origi-
nal taken out and see if his name is
there. Shri Hem Barua,
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(ii) 1AF DAKOTA CRASH NEAR BANTHAL
Pass
Shri Hem Barua: I call the attention
of the Minister of Defence to the
following matter of urgent public im-
portance and request that he may
make a statement thereon:

The ILAF, Dakota crash near
Banihal Pass on the 22nd Novem-
ber 1963.

Shri Y. B. Chavan: Mr. Speaker,
Sir, I regret to inform the House that a
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flying accident involving an TAF.
Dakota aireraft occurred at 1022 hours
on the 22nd November 1963 over the
Banihal Pass, The aircraft was on
flight from Srinagar in connection
with the move of the Squadron to its
winter base. The crew of the aircraft
consisted of the following officers:—

Fg. Offr. S. S. Sidau, G.D. (P).
Pit. Offr. D. Gupta, G.D. (P).

Pit. Offr, V. K. Sahasrabudhe,.
G.D. (N).

Plt, Offr. M. V. Singh, G.D. (P).

The following civillan employees
were on board the aircraft.

Shri N. C. Chetty, Lascar

Shri Majumdar, Lascar

Shri Agnailik

Shri Alrish Radge

2. The aircraft took off from Sri-

nagar at 1004 hours on 22nd Novem-
ber 1963 and reported position over

Banihal Pass at 1022 hours. It was
due to land at Jammu at
about 1059 hours. When it was

over due to land at Jammu, a search
was undertaken for the missing air-
craft, Four aircraft and helicopters
were immediately deployed for the
purpose but with no result. The
search continued on the following
days and the wreckage was located
on 24th November 1963 on the side of
a steep hill about 12 miles from
Baniha] Pass. '

3. In order to reach the site of the
wreckage, an IAF helicopter attempt-
ed twice to land but it could not do
so because of the stezp slope of the
hill, A ground rescue parly was sent
on the 25th November 1963, headed
by an experienced mountainecr of the
Army. The party established a camp
just below the snow-line on the 25th
November 1963 and reached the sile
of the wreckage at 430 p.m. on 26th
November 1963. The snow being soft,
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the climb-up of the rescue party was
slow.

4. According to the report reccived
from the rescue party, all the 8
persons on board the aircraft were
killed as a result of the crash, The
rescuc party has removed the bodies
of the following personnel from the
crew compartment: —

1. Flying Officer S, S. Sidhu
2. Pilot Officer D. Gunla

3. Pilot Officer M. V. Singh
4. Shri Agnailik (Civilian)

The dead  bodies of the above-
‘mentioned persons were brought to
Khanabal at 11 pm, yesterday. Thesc
will be taken to Srinagar today,

The remaining 4 bodies are buried
inside the aircraft which will be taken
out after hacking the air-frame of the
aircraft. The rescue party, which re-
turned yesterday, will go back today
witk the required hacking material
and extricate the remaining dead
bodies,

5. In accordance with the Air Forca
Rules, a Court of Inquiry has been
ordercd The cause of the a-cident
and nther details will be known when
the proceedings of the Court of In-
quiry are received. The extent of
loss caused to the State as a result of
the accident, will also be asscssed by
the Court of Inquiry. The cost of
the aircraft involved in the accident
is approximately Rupees four lakhs.

6. The question of 1the grant of
pensionary awards to the dependants
of the deceased personnel will be
considered in accordance with the
Rules,

st amyg (fzmm) @ FT A
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Mr. Speaker: I had requested all
the Opposition leaders to meet me,
and we have discussed and  arrived
at certain conclusions, That I would
announce in a day or two, after writ-
ing them out, and consulting all the
Members that were present,
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Shri Y. B, Chavan: I have just re-
ceived a copy of the translation. 1f
the hon, Member requires it, 1 am
prepared to read it
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Shri Hem Barua: This tragic air
crash took place on the 22nd Novem-
ber and the hon., Defence  Minister
stated that the site was located on
24th November. Is it not a fact that
on 24th November, Sunday, the news
of this aircrash was released to the
Press and then hastily withdrawn,
after the news reached the Press

table? May I know the grounds for
this odd behaviour of ‘the Government
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to blackout the entire incident when
the whole country was legitimately
interested in knowing about this inci-
dent because they knew that this
plane was missing for 48 hours.

Shri Y. B. Chavan: [ have no infor-
mation about what the hon. Member
is saying.

Shri Hem Barua: Will he find it
out? May I have an assurance to
that effect? It is a very important

matter and we want to know it.

Mr, Speaker: I will ask the hon.
Minister to find it out,

Shri P. C. Borooah (Sibsagar):
What possibly could be the cause of
airerash and was ils airworthiness
tested before it took off?

Shri Y. B. Chavan: I presume so.

Shri S. M. Banerjee: Is it a fact that
some of the IAF Dakotas lack proper
repair and maintenance and if so, has
this aircraft been checked properly
before it took off?

Shri Y. B, Chavan: ] think the nor-
mal precautions of repair, inspection,
check-up, etc, before a particular air-
craft takes off must have been taken.
That is my presumption but we will
have to wait for the report of the
enquiry committee for details.

st amare fag : w7 fv swmr
fedhar qeoa & fog § =1 wadt 0w 2=
w1 fafafaas sea o axfed o ?

Shri Y. B. Chavan: I think when
they go back to their winter base,
they have to take other people also,
belonging to the Air Force. These
civilians belong to the Air Force.

Shri Swell: The most extraordinary
thing about this helicopter and the
Dakota crash is the coincidence. The
two air-craft belong to the Indian Air
Force. The crashes took place on the
same day in the same area and at
.about the same time, in Kashmir.
Prima facie, the Government has
said that there is no case of sabotage.
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Mr. Speaker: No
about that.

Shri Swell: I am linking both.

body has said

Mr. Speaker: He might put the
question direct.

Shri Swell: Will the Government
assure us that this is not as if an evil
spirit is working against India?

Mr. Speaker: Shri

Shastri.

»fY ST SR ¢ 4aT aradm
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Prakash Vir

Shri Y. B, Chavan: | can generally
say “Yes”, but about this particular
matter, I will have to wait for the
report.

Shri Warior: May I know whether
the Ministry got this information
direct from the area or from the
press? Did the first information come
from the local press or direct from the
area?

Shri Y. B. Chavan: I got the infor-
mation from the Defence Ministry on
the evening of the 22nd.

Shri HHem Barua: He has now admit-
ted what I said, that he got it on the
22nd. Then it was released to the
press. But in reply to my question,
he said “I do not know anything
about it.” He has thrown dust into
our eyes,

Shri ¥ B. Chavan: 1 would like
Shri Hem Barua to interpret correct-
ly what I said. - I got the information
about the missing of the aircraft on
the 22nd evening, and not about the
crash, etc,
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Shri Hem Barua: He got the nfor-
mation about the crash on the 24th.

Mr. Speaker: Order, order. There
is no dust in my eyes.

Shri Kapur Singh (Ludhiana): This
House would like to know whether
these successive tragic occurrences
involving grave loss to our armed
services are purely acts of God or
there is some reason to believe that
they are directly or indirectly acts of
our potential enemies or whether
they are due to gross laxity of an
organisational character on our side.

Shri Y. B. Chavan: For a final view
in this matter, we will have to wait
for the report of the enquiry com-
mittee.
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Shri D. C. Sharma (Gurdaspur):
May 1 know if, according to inter-
national standards, the Dakota  air-
craft is fit for use in the altitudes
and in the regions where it is being
used?

Shri Y. B. Chavan: Yes, Sir.

Shri Nath Pai: What kind of weather
condition was prevailing when the
plane took off and wag the pilot flying
under blind-flying conditions or inst-
rumental conditions? That means, was
he flying under visible conditions or
with what is called instrumental-aid
flying?

Shri Y. B. Chavan: I have no in-
formation on that point now.
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12.34 hrs.
PAPERS LAID ON THE TARLE
UNDER COPYRIGHT AcTt, 1957

of Education (Shri
M. C. Chagla): 1 beg to lay on the
Table a copy each of the following
Orders under section 43 of the Copy-
right Act, 1957:—
(i) The International Copyright
(Fifth Amendment) Order,
1963 published in Notification
No. S. O. 2731 dated the 19th
September, 1963,
(ii) The International Copyright
(Sixth Amendment) Order,
1963 published in Notification
No. S, O, 3056 dated the 25th
October, 1963.
[Placed in Library. See No. LT-
1934‘,'63.]

ORDERS
The Minister



